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t[THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORARJI 
R. DESAI) : (a) Excise staff oi the Delhi 
Administration assisted by the Police 
searched a house in Indiapuri, New Delhi, on 
2nd September, 1968 and seized therefrom 
102J Kg. of opium. The ex-factory price of 
the opium seized is Rs. 10,250. 

(b) One person has been arrested. 
(c) A case under the Opium Act has been 

registered against the accused and the ques-
tion of prosecution is under the consideration 
of the Police.] 

ARCHITECTURAL DEFECTS IN KITCHENS    OF 
GOVERNMENT QUARTERS 

791. CHAUDHARY A. MOHAMMAD : 
Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state : 

(a) whether any architectural defects in 
the kitchens of Government residential 
quarters Nos. 378 to 396, Lakshmi Bai 
Nagar, New Delhi have come to the notice of 
Government; and 

(b) if so, by when it is proposed to 
remove them? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING AND 
SUPPLY (SARDAR IQBAL SINGH)  : (a) 
and (b) There are no   ar- 

t[    ] English translation. 

chitectural defects in the kitchens of these 
quarters. However, the choolas provided in 
these quaners were of the squat!ing type and 
were closed from time to time on requests 
from the tenants. The question of providing 
standing type choolas is under examination. 

VENTILATION IN KITCHENS OF GOVERNMENT 
QUARTERS 

792. CHAUDHARY A. MOHAMMAD: 
SHRI B. D. KHOBARAGADE : 

Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state : 

(a) whether it is a fact that the work of 
providing proper ventilation in the kitchens of 
Government residential quarters Nos. 378 to 
396 Lakshmi Bai Nagar, New Delhi", has 
been pending for the last two years or so since 
it was brought to the notice of Government by 
the residents; and 

(b) if so, what are the reasons for the delay 
? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING, 
AND   SUPPLY    (SARDAR IQBAL 
SINGH) : (a) and (b) Go\ernment accepted the 
necessity for this work and issued 
administrative appioval and expendi-
turesanction inApiil, 1968. The detailed 
estimate has since been technically sanctioned 
by the concerned Executive Engineer and he 
has already invited tenders. The work is 
expected to be taken up shortly, and completed 
within a couple of months. 

THREATENED STRIKE BY THE ALL    INDIA 
INSURANCE EMPLOYEES ASSOCIATION 

793.   SHRI M. K. MOHTA  : 
SARDAR  RAM  SINGH: 
CHAUDHARY    A.     MOHAM-

MAD: 
Will the Minister of FINANCE be pleased 

to state: 

(a) whether it is a fact that the All India 
Insurance Employees Association has 
threatened to go on an indefinite strike with 
effect from   5th December,   1968; 

(b) if so, the reasons therefor; and 

(c) the steps proposed to be taken by 
Government in the matter ? 

(c) whether they have been   prosecuted and 
if so, what is the result thereof]? 


